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Ref: IRDAI/REIN/NOT/RIN/101/5/2022 Date: 19-05-2022
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Re: Reconstitution of Reinsurance Advisory Committee

ST AW, 1938 HF 4RT 10190 & Sicid faemm Iuse & SIIHR, ISR 34D gRI
3 Ifcaiad 9 H sreger 3R Tl & Y GSHT GegdR AAfd (SRTHT) BT Hie
RGNS

As per provisions under Section 101B of the Insurance Act, 1938; the Authority hereby
reconstitutes the Reinsurance Advisory Committee (RAC) with the Chairman and
Members as mentioned below:
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EEEECEG Ydqd UeY MR, RIY SRS, YRd | 318
Shri Dhananjay Date Former Managing Director, Swiss Re, | Chairman
India
2 | o 3R dRRERA Ydyd U, G, diaHsad THUY | 9
Shri R. Chandrasekaran | §93d Member
Former Head of Reinsurance,
Cholamandalam MS General
3| gt Si e fa=rep, ST ST febTaHT qa
Shri G. Srinivasan Director, National Insurance Academy | Member
4 | R orfona e YJYd HeTve e, ST3Ms 3R, HRd | 9
Shri Parijat Dutta Former General Manager, GIC Re, | Member
India

U HeT9aeeh (YA Iad Ga T eledR FAfd & Ifd & =0 T S B |

The DGM (Re-insurance) will function as Secretary to the Reinsurance Advisory

Committee.
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The committee is constituted with immediate effect and the tenure of the committee
shall be for a period of three years from the date of publication in the IRDAI website.
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This has approval of the Competent Authority.
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T HeTIaYh (gﬂa}ﬁ:ﬂ) / Chief General Manager (Reinsurance)



